
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3142 115 3257 158 2 160 131 0 131 3169 117 3286 0.86 1.74 0.89 6 0 6 307 27 334

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3673 3381 7054 97 192 289 133 232 365 3637 3341 6978 -0.98 -1.18 -1.08 2 19 21 378 686 1064

SUBORDINATE COURTS OF MANIPUR
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PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF DECEMBER, 2016
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